1845 Resolution re:
Ban on Employment of
Retired Government Servants

Shri C. R. Narasimhan: How long
are we sitting?

Mr. Chairman: If the hon. Member
concludes, I will call the hon. Minister
and then adjourn the House.

Shri Tangamani: The time fixed was
11 hours. The time may be extended.

Mr. Chairman: The time has already
been extended, because we have al-
ready taken one hour and ten minutes.
The Minister has to reply, and that
will take another 30 minutes.

Shri Tangamani: Normally we have
two hours for such resolutions, but
today one hour and 15 minutes was
fixed to enable Dr, K. B, Menon to
move his resolution, But that is not
possible now.

Shri C. R. Narasimhan: It may be
adjourned to next week,
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Mr. Chairman: The discussion may
continue the next time,

BUSINESS ADVISORY COMMITTEE
SIXTY-FIFTH REPORT

Shri Rane (Buldana): Sir, I beg %o
present the 65th Report of the Busi-
ness Advisory Committee.

Mr. Chairman: The House will now
stanq adjourned till 11 A.M, on Mon-
day.

18.07 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Monday the
August 14, 1961/Sravanag 23, 1883
(Saka)






